
NATTONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI .>q

C.P No.894/(MAH)/2017
CA No.

SHRI B.S,V. PRAIN\SH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

CORAM: Present:

AT'TENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

ini-nnrrolrnl- coMPAI'IY LAw TRIBUNAL oN 07 07 2017

NAME OF THE PARIIES: Sababaha! llanian Co'

Royal igro Green Food Industries Pvt'

SECTION OF THE COMPANIES ACT: I & BP Code 2016'

GNATIoN (l RE
S. o. NAME D

ORDER

CP No. 894/I&BP/NCLT/MB/MAH/20u

Owing to paucity of time, list this mattet on1t.07.20"17.

sdt- so1_-_-.
B.S.V. PRAKASH KUMAR
Member 0udicial)

V. NALLASENAPATHY
Member (Technical)

\


